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vJ/ The Principal District & Sessions Judge (HQs), Central, THC.

The Principal District & Sessions Judge, New Delhi, PHC.

The Principal District & Sessions Judge, Nm_th-West, Rohini.

The Principal District & Sessions Judge, South-West; Dwarka,

The Principal District & Sessions Judge, West, THC.

The Principal District & Sessions Judge, East, KKD,

7. The Principal District & Sessions J“udne, South, Saket.

8. The Principal District & Sessions Judge, Shahdara, KKD.

9. The Principal District:& Sessions Judge, North-East, KKD;.

10. The Principal District & Sessions Judge, Notrth, Rohini,

I'1. The Principal District & Sessions Judge, South-East, Saket,
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Sub.: Orientation Course for Distriet Judges (Commercial Court) scheduled for
2 March, 2024

Respected Sir/Madam,

As pet the approved Training Calendar: for ‘the year 2024, the Delhi Judiciat
Academy shall be conducting the Orientation Course. for District Judgés (Comniercial
Court) (Full Strength) on 2*4 March, 2024 at Delhi Judicial Academy.

The nomination. list for the aforesaid programme is-enclosed as Annexure ‘A’. The
schedule of the programme shall be cominunicated in due-course.

It is requested that nominated Judicial Officers posted in your district may kindly be
communicated about their nomination in the aforesaid programme through your good office:

In case an Officer requires exemption from attending the programme, he/she may
move their dpplmatxon in advance through the concerned Ld. Principal District & Sessions
Judge. If the. exemption. is réquired on an urgent basis, dn. mtmntmu to ‘that. effect may- be
sent fo the Academy through e-mail, followed by a formal application. duly forwardéd by the
concerned Ld. Principal District & Sessions Judge.

The nominated Judicial Officers may kindly be advised not-to list any judicial work
on 02™ March, 2024, so that litigants and lawyers are not inconvenienced. In case some
judicial work has already been listed, it may be preponed or adjourtied accotdingly, to the
extent possible.

With regards,

Yours faithfu[ly,«
OFFICE OF THE PRINCIPAL DISTRICT & SESS lll d] GE (HEADQUARTERS)
it1 houdhary)
Encl.: As (éc/)\ o 87 TIS HAZARI COURT: D
o~ 813 . |
/30TP/Gaz./2024 Dated, Delhi the { T ¢
e v TP 207

As directed copy of letter bearing no. DJA/Trg.JO-06/CC/1786/2024/769 dated 30.
received from the Ld. Director (Academics), Chairperson (Officiating), Delhi Judicial Academy,

Dwarka, New Delhi, forwarded for information and necessary action to :-

with the letter as Annexure ‘A",

The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
The Branch In-charge, Facilitation Centre, Tis Hazari Court, Delhi.
The Website Committee, Epgih/Hindi, Tis Hazari Court, Delhi.
The LAYERS for uploading the same.

The Branch In-charge, Pool Car Section, Tis Hazari Courts, Delhi.
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District Judge (Commercial Court)
Officer In-charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi.

The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached



Nomination List for

Orientation Course for District Judges (Commercial Court)

Annexure 'A'

(Full Strength)
on
02"! March, 2024
tl
S
No. Name of Officer Present Posting N Civil/ Police| Place of
Distri i
1 | Ms. Barkha Gupta Distri ; e st
BETy istrict Judge (Commercial Court) | 6 | Central THC
L DGRUH] Lau District Judge (Commercial Court) | 2
3 | Mr. Arvind Kumar District Jud, — Central THC
7 T Vx Pankai G Istrict Judge (Commerc%al Court) | 1 East KKD
i xa) Gupta District Judge (Commercial Court) [ | South-Wi
5 | Mr. Sanjeev Kumar Aggarwal Distri - outh-West | Dwarka
TN T ] 1strlct Judge (Commercial Court) | 1 Central THC
15 2 T it D!strTct Judge (Commercial Court) | 5 | Central THC
5 Ms. emani Malhotra District Judge (Commercial Court) | 2 West THC
; M:. Xg;ﬁa Goyal Distn:ct Judge (Commercial Court) | 3 | New Delhi PHC
BT . = wat Dfstr%ct Judge (Commercial Court) | 3 Central THC
r. Deepak Garg District Judge (Commercial Court) | 9 | Central THC
11 | Mr. S-S_"- R{‘fhi District Judge (Commercial Court) | 3 | Shahdara KKD
12 | Mr. Brijesh Kr. Garg District Judge (Commercial Court) | 1 | Shahdara KKD
13 | Mr. Chandra Shekhar District Judge (Commercial Court) | 2 East KXD
1‘—1 Mr. Bl'mpesh Kumar District Judge (Commercial Court) | 5 | South-East Saket
15 | Mr. Ajay Kr. Jain District Judge (Commercial Court) | 3 | South-East | Saket -
16 | Ms. Kaveri Baweja District Judge (Comutiercial Court) | 7 Central THC
17 | Ms. Anu Qrover Baliga District Judge (Commercial Court) | 4 | South-East Saket
18 | Ms. Preeti Agrawal Gupta District Judge (Commetcial Court) | 1 | North-West Rohini
19 | Ms. Nigja Bhatia - Wit JUdgilg?;?:Semal Coury 7 | South-East Saket
20 | Ms. Savita Rao District Judge (Commercial Court) 1 South Saket
71 | Mr. Rajesh Kr.Singh | District Judge (Commercial Court) 6 | South-East Saket
72 | Mr. Reetesh Singh District Judge (Commercial Court) | 4 Shahdara KKD
23 | M. Anurag Sain District Judge (Commercial Court) | 1 | New Delhi | PHC
24 | Mr. Rajeev Bansal Sl Judgil()(i:goirtr;gercxal Caniz} 4 South Saket
25 | Ms. Neelam Singh District JLdge_(_gommercial Court) | 2 | South-East Saket
26 | Mr. Lal Singh District Judge (Commercial Court) | 1 | South-East Saket
27 | Mr. Vinod Yadav District Judge (Commercial Court) 2 | North-West | Rohini
28 | Mr. Sandeep Yadav District Judge (Commercial Court) | 3 South Sakot
29 | Mr. Anil Kr.Sisodia District Judge (Commercial Court) | 4 Central THC
30 | Mr. Dig Vinay Singh District Judge (Commercial Court) | 3 West THC
31 | Mr. Amit Kumar District Judge (Commercial Court) | 8 | Central JHE
32 | Mr. Vikas Dhull District Judge (Commercial Court) | 2 South-East | Saket J
33 | Ms. Anuradha Shukla Bhardwaj | District Judge (Cormnerci.al Court) | 2 South S,[ﬁa;eé —
34 | Mr. Ashutosh Kumar District Judge (Commercl.al Court) | 1 \r;\t,}fsé 1
5 T br. Senjeev Kr. Mathotra District Judge (Commercl'al Court) | | North-Ra
. District Judge (Commercial Court) |10] Central

Mr. Ajay Pande

6
7 | Mr. Amit Bansal
33 | Mr. Sanja Sharm

a1l

District Judge (Commercial Court) | 3
District Judge (Commercial Court) |11

Central

South-West

ey




Sl . . Civil/ Police| Place of
No. Name of Officer Present Posting No District Posting
39 | Mr. Vidya Prakash Distriot Judge (Commoroial Cour) | 2 | New Delhi | BHC
40 ) Mr. Sanjay Jindal District Judge (Commercial Court) | 4 | West THC
_41 | Mr. Raj Kr.Tripathi District Judge (Commercial Court) | 8 | South-East Saket
42 [ Ms. Kiran Bansal District Judge (Commercial Court) | 2 | Shahdara KKD
43 | Ms. Ravinder Bedi District Judge (Commercial Court) [12 |  Central THC
44 | Mr. Rakesh Pandit District Judge (Commercial Court) | 4 | South-West | Dwarka
45 | Mr. Ajay Gupta District Judge (Commercial Court) | 5 West THC
46 | Mr. Lokesh Kr.Sharma District Judge (Commercial Court) | 5 South Saket
47 | Mr. Gorakh Nath Pandey _District Judge (Commercial Court) North Rohini
43 | Mr. Sanjeev Kr.Singh District Judge (Commercial Court) |13 | Central THC
49 | Mr. Naresh Kr Malhotra District Judge (Commercial Court) | 6 West THC
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